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TRAILS
IT ALL BEGINS HERE

)

January L9,2Ot7

LETTER OF AUTHORITY

Ref: Company Petition No. 66 of 20!6 before the National Company Law Tribunal, Mumbai
Bench, in the matter between Satish Narayann v/s. Zone8 Tea World Private Limited
("Company") and Ors. ("Proceedings");

l, Mr. Ganesh Viswanathan, Director and Company Secretary of the Componv, do hereby
authorize Ms.Noopur Thakker, Senior Executive - Finance & Accounts of the Company to do
all such acts, deeds and things in respect of the Proceedings, including but not limited to:

a) Apply, sign and execute all requisite forms, letters, applications, documents, papers,

affidavits, claims, plaints, complaints, deeds and other documents under the
applicable laws/regulations in relation to and in connecting with the Proceedings;

b) To depose for and on behalf of the Company or authorize such other persons to
depose on behalf of the Company in the Proceedings;

c) To represent the Company and deal with all such statutory, government or municipal
authorities, various Courts/Tribunals in !ndia (including but not limited to the instant
National Company Law Tribunal andlor any appropriate courts) and other bodies in
connection thereto;

d) Take such other steps as may be necessary for and on behalf of the Company
including settling/ filing consent terms / withdrawing of any of the aforementioned
Proceedings before the National Company Law Tribunal and/or any other
appropriate court and entering into any agreement pursuant to such
settlement/withd rawa I agreement, and;

e) Take such other steps as may be necessary for and on behalf of the Company
including delegation of authority in favor of such person(s), as he may deem fit and
proper, from time to time.

/

The above authority shall remain valid, until it is revoked in writing

For Zone8 Tea World Private Limited

{
Ganesh an athan

'-^ 
***.teotroilsindio.com

Regd. Office: O,/1806, Srishti Heights, Opp Asion Poinrs, LBS Morg, Bhondup (West), Mumboi - 4OO O7g.
Corporole office: Zone 8 Teo World h/t. ttd. 403, Filix, Opposite Asion Points. LBS Morg, Bhondup West, Mumboi - 400 078.

Ph: +91 22 25947200 E: reochus@teotroilsindio.com
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